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2.ORiJ.R DATED 12-6-2001. 

Heard sri M.3.Panda, learned counsel 

for the applicant,Shri K.C.MOhanty,learned 

Government dvooace for the State of Oris;a 

and shçi 3.Dash, learnei ASC. appearing fo 

GDvt.of Indi.App1icaflt has filed a MemO 

that he wants to withdraw the CA,Ifl V1Ei\' i.;. 

this the OA is disos& of as withdrawn. 

It is sUrfli tt& oy lea med counsj for 

the aLicant that the Court may cirect that the. 

otder passed oy the Triounal. on 11.6. 2001 may 

not -.)e acteO Uj3Ofl.As the appiicazt has withdrawn 

this O.A. interL.ri order passed on 11.6.2001 

au torn a tic 11 y  stands vaC a ted. 
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